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Pablic Sector Undertakings

2328. Shri S. R. Damani: Will the
Minister of Home Affairs be pleaged
to state:

(a) whether it is a fact that LA.S.
officials have been deputed to the
public sector undertakings;

(b) if so, the number of such
officialy serving the different public
sector undertakings at present; and

{c) the tenure of such deputations?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

{b) and (c). Information is being
collected and will be laid on the
Table of the House.
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International Commission of Jurists

2329. 8hri George Fernandes:
Shri J. H. Patei:
Shri A. Sreedharan:
Shri Madhu Limaye:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the International Com-
mission of Jurists have, in a declara-
tion published in their Bulletin issued
from Geneva in March, April, 1967,
criticised the Government of India
for “suppression of basic human
rights” in India; and

(b) the steps Government propose
to take in this regard?

The Minister of Home Affairy (Shri
Y. B. Chavan): (a) Government have
seen the article on “Inroads into
Fundamental Rights in India” in the
March, 1967 issue of the Bulletin of
the International Commission of
Jurists.

(b) Government have explained in
Parliament from time to time their
policies regarding the Preventive
Detention Act and the state of emer-
gency. No further action is considered
necessary.
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Reimbursement of Expenses for
Policing International Border

2333. Shri R. Barua: Wil the
Minister of Home Affairs be pleased
to state:

(a) whether Government propose
to remmburse the expenses incurred
by the Government of Assam in polic-
ing the international border and in
supplying food ration to the Police
Forces sent to Assam by the Union
Government; and

(b) the break-up of these expenses
from 1960 onwards”?

The Minister of Home Affairs (Shri
Y. B. Chavan): (a) and (b). It will
not be in the public interest to dis-
close the information asked for,

Unemployment among Engineers

2334. Shri Sradhakar Supakar:
Shri N. BR. Laskar:
Shri Gunanand Thakur:

Will the Minster of Labour and
Rehabilitation be pleased to state:

(a) whether there is g large scale
unemployment and under-employment
among the new Graduates and Over-
seers in most branches of Engineer-
ing; and

(b) whether in many educational
institutions, the intake of students per
annum is being congequently reduced?

The Minister of State in the Minis-
ter of Labour, Employment and Re-
habilitation (Shri L. N, Mishra): (a)





